IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
JAIPUR BENCH : JAIPUR

Date of crder : 16.02.2000
C.P. Nc. 11/19998

in
C.A. Nc. 495/1297

Rar Szhei ecp cf Shri Ram Nath; aged abcut 35 years, Csrpenter;
cffice of the I.C.W.,; Shyamgarh, Western Railway, Kota, resident
of 109 L.H. Reilwey Quarter Colcny, Shyamoarh.

o Petitioner.

ver s£us

! -

1. shri L.R. Thaper, D.R.M.,
Kota. - ’

Western Reilway, Kota Divisicny
2. Shri Anil Kumer Uprity I.O0.W., Shyamgarh, Western Rsilway:

Kote Diviesicn, Kcta. .

(O8]

. Shri Rem Lal, Cffice Superintendent, office of thé I.O.W.,
» Shyamgarh,; Western Railway, Kcte Divieion, Kota.
' Respondents.

Mr. P.V. Calld, Counsel fcr the petiticner.

Mr. Manish Eﬁandarig Ccunsel for the respcncents.

CoRay:
Hon'ble Mr. Justice B.S. Reikote, Vice Cheairmen.
Hon'ble Mr. N.P. Nawani, Administretive Member. \

~ ' .+ ORDER:

/

- (Per Hen'ble Mr. Justice B.S. Raikcte)

v
This Contempt Petition is filed ccmp]aininglthe viclaticn
.cf the crder cf -the Tribunal dated 21.11.1997. By that orcCer we
_éiréctedu XREX fhe respondents to pey thé pey scale .cf Re.
©50-1500 cf the pest éf Carpenter tc the petiticner during the
pendency cf the petiticn. Necw the learned counsel appearing fer
the, respcndents have subpjtted & letter dsted 7.7.98 showjné thet

in complience cf the directicns of thie Tribunal, the petiticner.



"y

has been acccrded the psy scale of Re. 95C-15CC with & further
directicn that he centinued to remein cn the pest of Khalleei.
It is alsc stated that eguivalent pay scale cf Carpenter has been

granted tc the petitioner.

2. In the circumstances, this C.P. dces not survive ancé the

Centempt Petition is diemissed as infructucus enc¢ nctices are

diizzfrged
c//'//’—/’.

(N.P. NAWANI) . “ (B.S. RAIKOIE)
~Adm. Member ‘ - Vice Chairmen
CVr.



